LOK SABHA DEBATES

ewwose e A ——

LOK SABHA

Monday, December 13, 1971]Agrahayana
22, 1893 (Saka)

The Lok Sabha met at Ten of the Clock.

[MR. SPEAKFR in the Chair]

OBITUARY RFFERENCES

Dea1n oF SHRI G. M. SapiQ, CHIFF
MINISTER OF JAMMU AND KASHMIR
AND SHRI BHAGWANDIN MISHRA

MR. SPEAKER : 1 have to inform the
House of the sad demise of Shri G. M. Sadiq,
Chief Minister of Jammu and Kashmir and
Shri Bhagwandin Mishra, an ex-Mcmber of
our Lok Sabha.

The whole country was shocked yesterday
to lecarn of the sad demise of Shri G. M.
Sadiq. Just before Pakistani aggression Shri
Sadiq had been visiting the forward arecas of
Jammu and Kashmir and inspiring our brave
defence forces. He was at that tume taken 1l
and taken to hospital at Chandigarh for
treatment, Unfortunately he passed away
yesterday. So many of us happened to know
him personally and had the privilege of
working wit® hilm as colleagues, He was for
some years the Spgaker of the Jammu and
Kashmir Assembly and I had the honour of
attending the Presiding Officers Conference
together with him in 1953 and 1954, Shri
Sadiq was one of the valiant fighters of our
freedom struggle. He always stood by and
championed the ideals of  secularism,
democracy, freedom and socialism. His
Passing away at this critical juncture is a great
loss not only to Jammu and Kashmir but to
the entire nation.

1 was at Chandigarh yesterday at the time
of his death in the hospital. I conveyed our
condolences personally to his son and other
members of the family. Although Shri Sadiq
had never been a Member of this House, I
have made a reference about him in this
House as an exceptional case.

Shri Bhagwandin Mishra was a member
of the Second Lok Sabha representing Kaisar-
ganj constituency of Uttar Pradesh during the
years 1957—62. He also took a great part in the
freedom struggle and courted arrests several
times, He was a great social worker connected
with several educational institutions. He
passed away at Bahraich on the 9th December,
1971,

We deeply mourn the loss of these
distinguished friends and I am sure the House
will join me in conveying our condolences to
the bereaved families.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRIMATI
INDIRA GANDHI) : Mr. Speaker, I rise
with a very heavy heart to give expression to
the dcep grief which the entirc House feels at
the passing away of one of India’s great sons,
Shri Ghulam Mohammed Sadiq. Even though
he had becn ill off and on for quite sometime
and in the last ten days or so we had heard
that his condition was critical, the news of his
death has come as a shock. It is a grievous
loss to Kashmir and to the whole country,

He was, as you have mentioned, one of
the foremost of those who organised the
people of Kashmir and began the struggle for
Independence in that state. He played an
active role in the States Peoples’ Conference,
and after independence, continued to be very
closely involved in the development of Kashmir
and in keeping alivein Kashmir those values
which all of us here hold so deer. He was one
who embodied the adhetence to secularism and
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iocialism, He knew that Kashmir’s future, the
itability and peace of that beautiful State.
sould remain safe only if the people of
different religions could live together in peace
and work in co-operation. It was this belief
which gave him the cnergy and inspiration
for his work.

He was not an average politician, He was
an intellectual with wide-ranging interests and
with deep concern for justice, equality and the
rights of the cmmon man, Up to the last—
even though he was ill, hon. Members may
have noticed that he sent a message on the
recognition of Bangla Desh—his mind was
active. Throughout his iliness he was asking
questions and wanting to be kept fully informed
of what was happening.

He took great interest in the new books
which appeared, and I must say that some of
my most relaxing moments with him were
when we discussed new publications and the
various trends of thought in different parts
of the world.

He became Chief Minister of the State at
a most difficult period, but again, as you have
mentioned, he was an inspiration to our troops
there, and was able to mobilise the people to
resist all kinds of aggression, We feel his loss
is all the more because today we are fighting
the same values for which he stood, the values
of democracy, socialism and sccularism and to
safeguard our territorial integrity, His counsel
was always wise and balanced and we shall
miss it,

1 request you to convey our deepest
sympathy and condolences to his widow, to
his son and to his sister, all of whom had
been serving him these many years.

May I express also my deep sorrow for
our Member from U.P. who died on the 9th
of this month. He was a very active politician,

who served his State and his District,
Bahraich, for many years. He suffered
imprisonment several times during our

independence struggle. He was also a great
social worker who made substantial contribu-
tions to the cause of education in Bahraich.
He was President of the District Board for
several years, and although he has died at
the mature age of 80, he was active. We
sincercly mourn his loss and express our
sincere condolences to his family,
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SHRI SAMAR MUKHERIJEE (Howrah) :
On behalf of my party I associate myself fully
with the sorrow expressed here at the premature
and sad demise of Mr. Sadiq. He was a
noteable person and an established leader of
the Kashmiri people. His contribution to
secularism is sabstantial. His sudden demise
at this critical juncture is not only a loss to the
people of Jammu and Kashmir, but it is a loos
to the wholc country. So, 1 urge upon you to
convey our solemn condolences to the
bereaved family.

1 also associate myself with the sorrow
expressed by this House at the demise of
Shri Bhagwan Mishra, on behalf of my party,
and urge upon you to convey our condolences
to the bereaved family.

SHRI H. N. MUKERIJEE (Calcutta-North-
East) : Mr. Speaker, Sir, it was a terrible
shock when yesterday we learnt suddenly of
the death of Ghulam Mohammed Sadig.
Many of us in this House had the privilege of
personal friendship with Ghulam Mohammed
Sadiq. His passing away is not only a
grievous personal loss to so many of us but a
loss which the country could very ill afford at
this particular point of time. As the Prime
Minister pointed out, Sadiq was a politician of
a very different die and I think of him as
perhaps the most shining symbol in Kashmir
of that spirit of democracy, secularism and
socialism, which today is our greatest weapon
in the fight into which India has had to
embark. His leadership of the State at so
many critical junctures shows how a man,
who was the very pink of courtesy, was at
the same time indomitable in his convictions
and was capable of performing those tasks
which fell to his destiny.

Today there is taking place something like
a fulfilment of the basic principles of India’s
policy, particularly in the sphege of intere
national affairs, Today our country is engaged -
in a struggle which is mergedewith the struggle
for liberation of areas in oum region, which
have been crying for that liberation for so
long. Today is the point of time when
Kashmir, which is the shining luminous symbol
of India's attachment to democracy,
secularism and socialism, needed the leader
ship of which Ghulam Mohammed Sadiq
was capable in a most pre-eminent measure,
He has been wrenched away from us. There is
nothing you can do about it at this point of
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time except to offer our condolences and our
heart-felt sympathy to his family, to the
people-of Kashmir and to the people of India,
who have lost a leader of a stature which 1s
not very easy to find. I associate my party
and myself with the sentiments of sorrow at
the passing away of Shri Sadiq and also of
our former colleague from U.P. and I would
request you to convey our condolences to the
bercaved families,

ot e fagrd oA (efer)
eqey oY, S AT 9 gt o wWq
qA W& AT FgAy drx ¥ 0F IrIer
qeifas a1 fFar g arfes agw T
I e & A S odw WA ¥
QI | 92 9TRY Y AW WE AgY AT |
gar ¥ g faawar w1 g Ay frar
ITAY ASHAAIZT AGHT AqAT AT I
) | q7 7997 FF § ¥ oF UGN FAv
¥ | TR T UG AT A ged g
& 919 W A IAFT T9T GIF 94T | T
qar ¥ €7 ¥ IEE ST 1 oF feqTar
KT FY | 3% f7ow ¥ Faw T FWIT
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Raar g oF gmARR Tadfaw ¥ €9
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9 gw EHE &1 9 gAY SR
wys-gacq afeard a% ogar €

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
Sir, time in its inexorable march takes its
inevitable toll, but Sadiq Saheb was onmly 59
and we would have hoped that he would be
spared for many years to continue to make
his big contribution in our national life. In the
passing away of Sadiq Saheb we have lost not
only one of the greatest stalwarts of the
freedom movement but also a man of the
highest personal integrity, a man who, though
the embodiment of courtesy and consideration,
was nevertheless firm as a rock and inflexible
when 1t came to basic principles of secularism,
socialism and democracy to which he was
deeply committed.

Sadiq Saheb’s public life started 1n {931.
When the first political development in Jammu
and Kashmir in the modern age started, it
started as a Mushm Conference but within
a few ycars the secular forces, the basic
secular proclivities of the people of Kashmur,
asserted themselves and in 1938 1t was
conveited into the National Conference under
the Chairmanship of Sadiq Sahcb. The
historic meeting of the Muslim Conference
which decided to convert itself into the
National Conference was held under the
chairmanship of Sadiq Saheb. After that, until
1947 Sadiq Saheb played a leading role in the
movement of the national Conference and in
1947 when the first Pakistani aggression
took place—it is important for us to
remember that this aggression is really
only yet another in the series that began
soon after indepcndence in 1947—the people
of Jammu and Kashmir, irrespective of
religion, caste, or group rosc as one man to
beat back the aggressor. That was the first
set-back to the pernicious two-nation theory
that today lies finally dead and buried in
Bangladesh, and in that mighty upsurge
Sadiq Saheb played a leading role,

I remember when I first went to the State
as Regent and convened the Constituent
Assembly, Sadiq Saheb was chosen as the first
President of the Constituent Assembly. He
guided the deliberations of this body for the
first few years and then, when it was con-
xd into a legislature, he became the first
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After that he became a minister, except
for a short interregnum, and in February 1964
1 had the privilege of swearing him in as
Chief Minister of thc State. Since then, for
seven years, he laboured day and night
despite failing health. It is not only now that
he was ill ; his health was failing for ycars,
but he had an indomitable will and courage to
carry on to serve the nation,

In 1965, when again Pakistan attacked the
State, Sadig Salub was the Chief Minister
and it was under his guidance and inspiration
that the people of the State once again with-
stood the aggressor. This time also, despite his
failing health, which was really extremely bad
over the last two or threc months, he went to
forward areas and organised cverything before
he left for Chandigarh. Then, in Chandigarh
hits last message, this honourable House will
recall, was a stirring call to the peoplec of
Jammu and Kashmir to beat back the aggressor
and to fight for the ideals of secularism and
socialism which he held so dear. It is a moving
thing that his very last words, before he finally
lost consciousness, were : Has Dacca been
liberated ?

So, you can see, here was a man, who till
literally his dying breath, was deeply committed
to national unity and to these ideals, and
when we pay a tribute to him today, we pay
a tribute not only to a great political leader
but to, what is rarer still, a great, good and
noble human being.

*SHRI C. CHITTIBABU (Chingleput) :
Hon. Mr. Speaker, Sir, it is really a great
misfortunue that the Chief Minister of Jammu
and Kashmir, Shri Sadiq, should have passed
away due to heart attack at this critical
juncture. On behalf of my party, the Dravida
Munnetra Kazhagam, I wholeheartedly share
the sentiments expressed by you and the Prime
Minister on the sad and sudden demise of
Shri Sadiq.

The hon. Members, who preceded me,
referred to the multi-faced personality of Shri
Sadiq and to his ability in tackling the issues
facing Jammu and Kashmir. When | wasa
Member of the Public Accounts Committee
upder the chairmanship of Shri Vajpayee, 1
had the unique opportunity of going to the
residence of Shri Sadiq. I was really taken
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aback by the way Shri Sadiq moved so
informally with the Members of the Committee
and by the cordiality and courtesy extended
by him to the Members of the Public
Accounts Committee. Though he was the
Chief Minister of a State, he was the personi-
fication of humility and courtesy.

I have no doubt that the citizens of our
country from Kanyakumari to Kashmir will
mourn hiy death, the death of Shri Sadiq, who
was a source of Himalayan strength to the
jawans guarding our fronticr covered with
snow. His loss is irreparable at this juncture
when our country is threatened by external
aggresslon, This is another illustration that
none, howsoever noble he may be, is spared by
the cruel hand of fate. Shri Sadiq shoul. be a
beacon-light for all of us who in this hour of
destiny arc ordained to carry out the unfinished
task left by him.,

On behalf of my party, I request you
kindly to convey our heart-felt condolence to
the members of the bereaved family. I also
request you to convey our condolence to the
bereaved members of the family of the former
Member of Lok Sabha from Uttar Pradesh
who has also been taken away from our
midst.

ot vareeRa fas (Jqag) ¢ oeea
ag1ga, a1 farg @F 9 gg aer fasfe
FT g9 gAY faar § fr aifes aga
gx St & @ Adf @, IT A AR 3w W
YT gt F T Naw K I Y TG HY
a¥%T A o awar | faq Q wgrgAmal &
sfa ¢u wgiafe afta v Y § 37 7 aga
ATATF § AA FTAMFT AT Y T A
sreg a1 1 = oy & ang oY gw S adf ¢
Tgaqed e ©, M vt 9@ graw
TR w1 AT Y g faer | Afpw anfes
amgE A H @A gy N ga Y ge Saran.
T A | wredte AT I fower #, w0
1T T T, ARG I7aq 3 Fowrer § gAY
wiergd #qa $da awa Ay wh 4
aifes arge @Y widw # gAR AT § AR
IF FRT N @ FRA Y g H

*The original speech was delivered in Tamil,
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Ay @Y ¥ AT FH FH T AR gw
7 @ war §F WY & 1A Tvar 41, W
v & safraca § gud faay fasrg 2,
St aisfa XE), § aga w0 afwa §
& § 1 I wlerra gard) stawa 4, 0%
mA oY | 3AFr wfadw swar gr, I
WsZ 7 gAA 71 faed § | gAR aga § 6
wo oy § fr safsae st §, wex ww
ey g, o 951 e frg Aear § Al
qg SHIET JEE AT F@r §1 aga @
HITHY WEE-IS @S FF UF WAT
fem 5@ 2, AfpT wfaw agg 0@ af@ &
sufea & fa & 9% avus § amar a1 9n
& S 9T aafas gt @ wr@Ar 4r
%% HYF 1Y 97 g% SAH JT FW H
w1 faer, ot & oan famrr § g7 4
ag g v ogr fF A Y ™ =afeq
FEEE AR W N UF AN H
fady gf 2 & AfrA afmr s &
FIENT A & w7 g &, 1w, Jar Ay
amat & & uedly sNEw d Wy afr wy
¥ g¥ 97 #t g faw ardn

AR T AgT § S it waar
qAG W@ R I g H F ol 2y, &R
3Iq T 5 ag 41 f5 {97 areet F s dw
qEr § R o a7 @8 gwe & ag woga
R gew § awar g, 3T R FRWl F
9z ToIF ¥ ) gaf»u & waeaar @ym #
oY gRik yoft 3 AR wq FHT AT
9T NS @TU AWT 9 I§ AT 47 AR
¥ 92 NF A4

oY e FT 4@ WA ar § 98 aF
A § yorga gy gew &t ar § &, ofwa
gt a1 ¥ oY %ag gAR G U F @
dfey & swolt @1 w@ foq wifer e
Pl o il M ssT R} &1 0
A gF € Srararc ¥ wur & gut o
W w1 € e Ao Af § wgh w@ g@ N
W Al el guft, atx & wwwar ¢
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wgmar e frer @ gu & Aiw ®
oy fammr § ger w o

& oo 23 A a7 ¥ g QA "YY-
wrEl & afeard & sfy wgrafs afaw s
g, T oy oY AT AT qIE § Y AT
W A, 977 FY aE ¥ v AT AFY Y,
& gagar § 99 ¥ o1y gqr7 AN ¥ @y
EF #7 X § S50, graFr aaw ¥
BT FifwF g Wt ME-gaeT § 1

SHRI S. A. SHAMIM (Srinagar) : Mr.
Speaker, Sir, Sadiq Sahib is very well known
as a great politician, as a great leader. But
very few people know that Sadig Sahib was
a great man, a great soul also,  Sadig Sahib
was rather a shy politician, Hc was quite
and unassuming, Many people do not know
him personally. But those who know him
personally know that Sadiq Sahib was essen-
tially a poet who had strayed inlo politics.
He was essentially a scholar who adopted
politics asa vocation. He was one leader
from Kashmir whose ideological commitment
for secularism, democracy and socialism was
deep-rooted and most genuine. He had tre-
mendous physical and moral courage. I am
surc none of his contemporaries, none of his
colleagues, had so much of moral courage as
Sadiq Sahib had.

I know Sadiq Sahib as one of my political
opponents, I have had the privilegc of being
his severest critic. But we were the best of
friends. 1 know whenever I used to criticise
Sadig Sahib in newspapers or in the State
Assembly, whenever we would meet immedia-
tely afler that, he would never give me the
impression that he was a bit annoyed.

In fact, privately he encouraged it, and
when he was told by some of his collsagues
and friends that he was being very kind and
very nice to his critics, his answer was that
criticism and opposition is the essence of
democracy.

He is the first Chief Minister in Kashmir
who liberalised and democratised the Kashmir
politics and who fought upto the last, not
against the forces of autocracy or forces op-
posed to the democratic set up as it was under-
stood by some of his colleagues but bhe had
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the courage and indomitable will to fight not
only his opponents but opposed [riends also
who stood for his principles.

Sadiq’s loss is a loss to the whole
nation, but more so to Kashmir,
because in Kashmir people did not
only respect, but people loved him

and yesterday when Sadiq  Saheb’s death was
announced, I heard the messages sent by his
political opponents, They had the warmth
and the fecling of genuine sorrow, It it very
seldom in these days that political Jeaders in
public hfc can keep their record as clean as
Mr. Sadiq has hept

It will be a great tributc to Mr. Sadiq and
his memory if we are able o remember the
message which he gave to his people and to
the nation, that humian dignity and democra-
tic valucs are supreme and they should be
preserved,

PROE. MADHU DANDAVATE (Raja-
put) : Sadiq Saheb has reached the end of
his lifes journey at a critical juncture when
our struggle for secularism has alrcady per-
mcated our borders and has reached the hearts
of the people of Bangla Desh.

Kashmir has always been to us not merely
the symbol of our national integration but it
has always remained a test case of our secula-
rism, and for the defence of those values
Sadig Saheb has laid down his life. We have
lost him at a time when we arc trying to
preserve those values apainst all sorts of
oppression and, therefore, his loss is all the
greater.

Many men after their death are cremated.
Their ashes are thrown into the Ganges, and
one docs not know which shores those ashes
reach. But there is Sadiq Sahcb who will
now lie buricd dcep into this motherland,
and his bones and flesh  will become a part
of the motherland to which he belonged and
for which he fought. I associate myself with
the tribute paid to Mr. Sadiq and also to
Mr. Misra whe  has also been one of the
valiant {reedom fighters of our country.

w varew § gowa (o gueRy e

wrent) ¢ srewe WY, Wi & Agw g
Famm R ewiA & ¥ 7 fokh uw
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faargazi ) afew & #fm & oF aga
e Eam T I5r foar g1 HF AW a5 §
srafis gAR ges § O aelgowdar wue
#Y Y § oY g 9T FAT @ AR AR
TW qF F199 @, ifes @y & gar
grala & & 98 9T NF qgq AT THAE

g1

arfaw aga @y faary faely 1931
# e gf o) SR 99 aTd YOFOTAE
¥ faors, wqzfesy & famis o o ok
aifgT g% gt af) sqifgm W@ fr frs
g wafamg sk afdat & faq ag v
Ty T8 oYC ag vAr TR W ¥ ow
FEHA F AT ITH AT =S AW X
srar ¢ o & awmar § fF afzs anga
Fag audl agl ¥ g7 AW FW B gy
agradt uF adFr § f5 A% qang go
IR 9T A HTAW W &R AS | g oft
gorea § f5 aifes mgg & ag 9y qwel
Fr gwraet fear | @@ a9t it and
foa # aga & onl & ai7 fgg o a@fE
37 wifedl aY awg ¥ IAH o N
qadieh ad mf | Gagefon, Awmfoen,
qafaa T gegwacht aT T 97 ¥ @
gz st a1 5 & e § fr gea
AT F G AW FE W ¢ § alww
t & zw 97F Sgel A eeE ) aew
WAA[G & §TIT F ATAN T@AT Ag@r £
SgT aF FIEATF B FT qI0GF ¢ ¥ I
TR 9T ATHAT FA X N gAR w
#Y ZI¥ TALU FT ATAAT FEAT ¥ W L
& St waTEe ga T § § wwwar §
fF 37 Sg@f At | X EW waE
wTHCA FT R R@ Ay E 1 :

LY

PROF, 8. L. SAKSENA (Maharajganj) :
The last enquiry that Mr. Sadiq made was
‘Has Dacca fallen’. That shows how keen an
interest he took in Bangla Desh and how much
he loved the Bangla Desh freedom-fighters.

T had the privilege of fighting along with

Mr. Sadiq in the freedom struggle. His
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loss to the nation is incalculable at this time,
when he was holding a key past in the
country as Chief Minister of Kashmir. He
was a scholar. He worked so much for the
poor and down-trodden that he was dubbed as
a communist, but hc was a great follower of
Mahatma Gandhi. His heart went out to the
poor and oppressed always.

1 had known him in Kashmir where I had
met him scvcral times. He worked with great
zeal for the emancipation of peasants and
the land reforms that he introduced in Kashmir
will remain shining memorial to his memory
in the history of Kashmir.

1 join all my colleagues in expressing my
condolences to the breaved fanly, and I
would like you to send our condolences to
them.

SHRI! B. R. SHUKLA (Bahraich) : Mr.
Speaker, Sir, 1 associate mysclf with the <enti~
ments of sorrow cxpressed on the sad demise
of Pandit Bhagwandin Misra and join in the
iributes paid in memory of the departed
soul,

Shri Misra belonged to my district Bah-
raich and was popularly known as Vaidyji.
He died on the 9th December, 1971 at the age
of 80 years. He was a valiant freedom-fighter,
having been imprisoned several times in con-
nection with the freedom movement. For
the last 50 years, the history of Bahraich is
intimately connected with his activities, There
is hardly any social and educational institution
of the district with which he was not actively
connected.

His contribution in the field of education
is particularly notable. He had been a Mem-
ber of the Second Lok Sabha and formerly he
was also a Member of the Vidhan Sabha of
Utter Pradesh. He had the offices of presi-
dent, Zila Parished and District Cooperative
Bank, for ® nifnber of years with credit and

istinction. He always stood against every
sort of explojtatigh, injustice and tyranny.
People always looked for help from him.

Hewas a great Hindi orator. In his
death, the country has lost a great patriot, &
champion of the underdog and an incessant
fighter against tryranny and injustice.

The tragedy caused by bis death is all the
more tragic because bis life-long companion
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and coworker, Thakur Hukam Singh, an ex-
Senior Cabinet Minister of UP had died only
a week ago.

I happened to be in Bahraich on the day
he expired, and [ joined his funeral cerecmony
and conveyed my condolences to his son Shri
Bhubaneshwar Misra,

I also join in the tribute to the memory of
the great patriot of Kashmir, Shri G. M.
Sadiq, who was a valiant freedom-fighter, a
great sccularist and a democrat,

MR. SPEAKER : The House may stand
in silence for a short while to express its
SOrrow.

The Members then stood in silence
Sfor a short while

10.40 hrs,
PAPERS LAID ON THE TABLE

ANNUAL REPORT ON WORKING OF SEAMLN'S
PROVIDENT FUND, 1970-71, NOTIFICA-
TIONS RE. MYSORE MOTOR VEHICLLS
(AMENDMINT) RULES, E1C.

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI KEDAR NATH SINGH) :
On behalf of Shri Raj Bahadur, I beg to lay
on the table —

(1) A copy of the Annual Report (Hindi
and English versions) for the yecar
1970-71 on the working of the
Seamen’s Provident Fund Scheme,
1966. [Placed in Library. See No.
LT—1261/71].

(2) A copy each of the following My-

sore Government Notification (Hindi

and English versions) under sub-
section (3) of section 133 of the

Motor Vehicles Act, 1939, read with

clause (c) (iv) of the Proclamation

dated the 27th  March, 1971, issued
by the President in relation to the

State of Mysore :—

(i) The Mysore Motor Vehicles
(Bighth  Amendment) Rules,



